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COMMITTEE QN PRIVATE MEMBERS'
BILLS AND RESOLUTIONS

Jeventy.seventh Report
(SECOND LOK 3iBHA)
I, the Chsirwan of the Committoc on Frivatc Members'
Bills and Regsolutions hoving been suthoriced by the
Committee, present on their behalf, this their Soventy-
seventh Report.
2. The Committee mct on the 1st March, 1961 to consider
allotment of time to the Resolutions st down in the List
of Business for Saturdsy, the¢ 4th March, 1961,
3. The Members whose resolutions had been included in
the List of Busincss for tho 4th March, 1961 had been
invited to prcsent their views on the resolutions before
the Conmittee., Shrimeti Parvathd M. Krishnsn and Shri
Rsgnath Singh attended the sitting.,
1. The Committee recommend the allocaticn of time as
followss-
(1) Resolution regarding 1% hours
Trede Union ictivities
of Covernment employees.
(2) Regolution regerding 1% hours
abolition of reeisl
discrimingtion and
scgregation,
(3) Acsolution regariing 2 hours
Regional Jisparity in
industrial devclopment.
(4) Resolution regarding 1 bhoar

NManufscture of Diesel
end Electric Locomotives.

(5) Resolution regariing 1 hour
Style of sdiressing
Judges.
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